
OA 780 of 05 

24.04.07 
Shri Nalin l(umar, counsel for applicant. 
Shñ M.K. Mishra, counsel for the respondents. 

Request for idjournment has been made on behalf of the 

learned counsel for the applicant on the ground that the arguing counsel is 

busy in the High Court. Adjourned. List it on 21.6.2007 for admission on 

notice. 
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